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IIT THE CEUTFAL ADMINiSTRATIVE TRIEUIAL,JAIPIR PENCH,JAIPIR, C;'
Date of Decisian?W?If9.97
OA 30/97
Zulkumar Sarkar, Driver undsr A.En. Bharatpur, Fota Division, Faota.

... Applicant

Versus
1. Uniocn of India thringh General Manajer, Western Pailway, Churchgate,
Bombay .
Z. Divizicnal Railway Ménager, Western Railway, Uota Division, Kaota.
3. Asgistant Engineer, Bharatpur Western Railway, I'eta Division, Bhavatpuor.
4, Ashck FPumar Driver, at rresent unemployed under CPWI Pharvatpar, Western

Railway, Fota Division, Tota.
«++ PRespondents
CORAM:
HOIT'ELE MR.GOFAL TRISHIR, VICE CHAIPMAN
HON'BLE‘MR.O.P.SHARMA, ADMINISTRATIVE MEMBER

For the Applicant e.. Mr.3hiv Kumar
For the Respondents ees Mr.T.P.Sharma
©-R-D E-R

"PER-HOM'BLE-MR.30PAL FRICHHWA, VICE CHAIPMAN

Arplicant, Snakamar Sarkay, has filed this application u/s 19 of the
Administrative Trikunals Ac=t, 1925, :hailenging the impuoned order datezd
16.12.%4, at Ann.A-1, by which he was veverted from the post of Jeer Drivar
scale Rs.2Z0-1500.  He haz aleso claimed a Jdirectiin to the rvespondents for

reqularisation of his services on the post of Jeep Driver in the aforesaid

scale.
. We have heard the learned counsel for the parties.
3. The learnsd coungel £+ the aprlicant, Juring the course of arquments,

stated that he wante to prefer an apreal ajainst the -rder of reverzion to the
appellate authority in terms of the provisions contained in Pule-18(w)(b) of
the Railway Servants (Diacipline & Appeal) Rulez, 1%%3. In the circumekances,
the present OA is disposed of with a divestion ko the respondents to Jecidz the
appeal within a pericd <f twe months of the receipt therssf, if the same is
preferred vy the applicant within a perizd of one month froom tcdéy. 11z opder as

to costs.

(o.P.SH;Z»MA) (GOBAL FRISHNA) -
ADM.MEMBER . VICE CHAIRMAN



